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Karnatakq State Pollution Control Board swortis oo ahaO§ dobodp wHoge
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- towards a cleaner Karnataka
No. KSPCB/RO-Mahadevapura/2023-24/ 1118 Date:
ate: 06 |19 | 2023
To -
The Member Secretary D ESPA._TC HED

KSPCB, Bengaluru

o Kind Attention to: Law Officer-Legal Section
ir,

Sub:  Submission of inspection report w.r.t Hon’ble NGT Application N
by Sri. Paramesh.V — Reg pplication No. 145/2022 (SZ) filed

Ref: 1. Hon’ble NGT order in the matter of OA No.145/2022 (SZ) dated 30.05.2023
2. Inspection of the apartment by DEO of this office on 30.06.2023
3. This office letter vide no.425 dated 06.07.2023
4. Hon’ble NGT order in the matter of OA No.145/2022 (SZ) dated 21.11.2023
5. Inspection of the apartment by the undersigned of this office on 02.12.2023

ok ok ko ok ok

With reference to the above subject & references, this is to inform that, pertaining to the above
said Hon’ble NGT OA No.145 of 2022 w.r.t Residential Apartment project “United Highlands”
by M/s. United Infrastructures at Sy. No. 326, 327/3, Ammani Bellandur Khane Village,
Varthur Hobli, Bengaluru East Taluk, Ward No — 149, Bengaluru, the undersigned of this
office has conducted spot inspection on 02.12.2023 and is herewith. submitting the inspection
report of the same for further needful and to file it before Hon’ble NGT on or before 19.12.2023

after obtaining approval from the Member Secretary.

This is for your kind information and further needful.
' Yours faithfully
Sd/-

Environmental Ofﬁcer
RO-Mahadevapura

Copy to:

1. SEO-Infra Cell, 4th floor, Parisara Bhavan, KSPCB, Bengaluru for kind information
2. SEO-BNG-EAST, 3 floor, Nisarga Bhavan, KSPCB, Bengaluru for kind information.

,/3./ Case file.
AT

Envirorimental Officer
4 RO-Mahadevapura
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-Mahadcvapura/2023-24 |
DESPATCHED

No. KSPCB/RO

To
The Member Secretary

KSPCB, Bengaluru

Kind Attention to: Law Officer-Legal Section

Sir,
NGT Application No. 145/2022 (SZ) filed

Submission of inspection report w.r.t Hon’ble

Sub:
by Sri. Paramesh.V —Reg

Ref: 1.Hon’ble NGT order in the matter of OA No.145/2022 (SZ) dated 30.05.2023
2. Inspection of the apartment by DEO of this office on 30.06.2023
3 This office letter vide no.425 dated 06.07.2023
4. Hon’ble NGT order in the matter of OA No.145/2022 (SZ) dated 21.11.2023

5. Inspection of the apartment by the undersigned of this office on 02.12.2023

sk ok ok kKoK

With reference to the above subject & references, this is to inform that, pertaining to the above

said Hon’ble NGT OA No.145 of 2022 w.r.t Residential Apartment project “United Highlands”

by M/s. United Infrastructures at Sy. No. 326, 327/3, Ammani Bellandur Khane Village,

Varthur Hobli, Bengaluru East Taluk, Ward No — 149, Bengaluru, the undersigned of this
office has conducted spot inspection on 02.12.2023 and is herewith submitting the inspection

report of the same for further needful and to file it before Hon’ble NGT on or before 19.12.2023
after obtaining approval from the Member Secretary. .

This is for your kind information and further needful.
Yours faithfully

Sd/-
Environmental Officer
RO-Mahadevapura

Copy to:

1. SEO-Infra Cell, 4" floor, Parisara Bhavan, KSPCB, Bengaluru for kind information
2. SEO-BNG-EAST, 3" floor, Nisarga Bhavan, KSPCB, Bengaluru for kind information.

7 Case file.

Environmental Officer
&RO-Mahad evapura
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Inspection Report of D.P.Maher
L. wdra, O, RO-Mal
mndevapura, KSPC|
SPCH, Bengalury

Nam¢ and address of the project Residentinl Apartment project “United |
United Infrastr ment project “United Highlands™ by Mjn
nirastructures at Sy. No. 326 '3?7/3" Ay MJs,
240, 34115, Ammani

]

Won 02.12.2023
on contacted Sri - -
= ri. Madhu-Manager

or : ‘
c}te&l—«—— Large Red (Sewage generation more than 100 KLD)

suation to this office letter vi
In continuation etter vide no.425 dated 06.07.2023 and Hon’ !
U7, Ton’bl in the
matter of OA N_(_’f"lltlS/ 20?2 (SZ) dated 21.11.2023, the apartment was once carr\jlﬁlr’or'dcr lr(ll he
02_12_2023 to verify the present status and following observations were made: i

1. Theold STP tanks are used for fresh water/rainwater storage.

2. Elzsarlzllfp]l:)ﬁ]lp;i(ziwded newt iTP frelocated STP) at the entrance of the apartment viz
oward e as reported earlier. The sewage generate is being
taken into t}lq new STP and the same was under ogerz%tion dur(ilngci)rrlr;pt:;iiﬁar(t)?exrilfsicgzgﬁ
of recor@s, it is noted that, the analysis results of the sample collected on 30.66 2023 are non-
con.formmg tq th§ stanc!ards. Hence, this office has issued notice cum demaild note to the
project authority informing them to operate the STP scientifically. Copy of analysis report &
potice cum dt?mand note is enclosed. This STP was relocated as per B.O directions (PH
proceedings vide no.4351 dated 27.09.2022)
As the earlier sample quality was not meeting the standards, one more sample of treated
sewage was collected for analysis on 02.12.2023 and has been submitted to Board Central

Lab. Results are awaited.

Conclusion:
22 and its latest order dated

11 view of the application filed before Hon'ble NGT vide no.145/20
the inspection report may be

91.11.2023, the project «United Highlands” has been inspected. Hence,

forwarded to B.O for further necessary action. ‘}
Environifiéntal Officer

Bengaluru - Mahadevapura
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Iy Ph : 080-23238458
—— Email:centrallab@kspcb.gov.in
M A
m’ h;;g:[[ksp;mb.l@ rnataka.gov.in
KARNATAKA STATE poiP2 T oo, omy o
: ATE POLLUTION CONTR ok RIS
Te-sas7 CENTRAL ENVIRONMENTAL LABORATOIE X K SP.C3, ‘NiegaBtavent
MoEF RECOGNISED T 7" D Cross, Thimmaiah Road,
ISO/IEC 170251:52'017 aceredited Tclssunnl; EK:ESST; I:leﬂ :‘i?lfg?r?i:g:ch ber T st RS
0 9001:2015 and IS0 45001:2018 CERTIFIED LABORATORY i
ANALYSIS REPORT ACCREDITED PARAMETERS
- Date: 03.01.2024
MJs. United Infrastructures, "United
Highland", Sy No. 326, 327/3
NAME O . . ’ ' ’ ’
F THE INDUSTRY : Amani Bellandur Khane village, Page 1 of 1
Varthur Hobli, Bengaluru East
Taluk. |
SAMPLE COLLECTED BY : Sri D.P. Mahendra, EO DATE OF COMMENCEMENT OF
RO: Mahadevapura TEST : 02.12.2023
F TEST
DATE OF COLLECTION : 02.12.2023 o %;fOMPLETION 0
DATE OF RECEIPT : 02.12.2023 SAMPLE REPORT NO: WW-2082
PARTICULARS: Treated sewage sample SAMPLE NO : WW-2082
f ;l Parameters Unit | Standard Result Test Method
i |[No :
| pH - 6.5 - 9.0 73 " |18 3025 (Part 11): 2022
5 Biochemical Oxygen Demand | oo /L Not more 14 IS 3025 (Part 44): 2019
@ 27°C for 3 days than 10
' ‘ Not more .
3 |Chemical Oxygen Demand mg/L than 50 148 IS 3025 (Part 58) :2017
‘ Not more .
4 |Total Suspended Solids . mg/L than 20 18 IS 3025 (Part 17): 2012
, Not more ]
5 |Ammonical Nitrogen as N - mg/L than 5 19 IS 3025(Part 34): 2019
: Not more W g .
6 |Total Nitrogen mg/L than 10 46 APHA 23" edition; 4500-NOs-D: 2017
MPN/ | Lessthan <10 Enzyme Substrate Test: KSPCB-
,’ 7 |Fecal coliform 100ml 100 ) CEL/MTL/FC/01: 2023
¥ : Non Conforms to prescribed standards with respect to Biochemical Oxygen
INFERENCE Demand @ 27°C for 3 day's, Chemical Oxygen Demand, Ammonical
Nitrogen as N and Total Nitrogen

Note: 1. The above results pertain only to the sample tested.
2. The report shall not be reproduced without the written approval of the laboratory.
3. Samples will be stored for a period of 15 days from the date of issue of report.
4. MPN index per 100ml indicates <1.0 which conforms the absence of coliform bacteria.

o M-

Authorized Signatory (Biological)

(Radha M.N)

Assistant Scientific Officer

~—-End of Report—-

4

NS <™ .
Authorized Signato

(Dr. B.M. araNayaka)
Scientific Officer
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A

= B UNITED INFRASTRUCTURES
m . Date: - 27.02.2024

INFRASTRUCTURES
Bengaluru

To
The Deputy Environmental Officer

Kamnataka State Pollution Control Board,

Mahadevapura, Bengaluru — 560048.

Sub: - Reply for the Notice No 3205 dated 17.02.2024 for personal hearing Q\WQ %
being held in Head office & 9y

A & e
Dear Sir/Madam., ()\7 A ©
NS >
(9

As per your Notice No 3205 dated 17.02.2024 being held in Church
Street, Parisara Bhavan, Bengafuru —560001.With reference to the above
meeting you are hereby informed us to attend personal hearing being held in
head office dated 27.02.2024. we here with enclosing the following documents

as required by you.

Documents as bellow mentioned.

1. STP work order.

2. STP Completion Certificate.
3. Bescom Sanction Letter.

4. Occupancy Certificate.

b. $ TP TAX TNVOLCE,

Kindly acknowledge the same and pls let us know for any further requirements.
Yours Faithfully

.For UNITED INFRASTRUCTURES
v

5 Scanned with CamScanner
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B H yNITED INFRASTRUCTURES

ey
Fedsina
‘ /|

SUSS 3

INFRASTRUCTURES

17,0ct, 2022

@

= PROJECT MANAGEMENT & CONSULTING SERVICES
= SUPPLY & INSTALLATION OF ELECTROMECHANICAL EQUIPMENT

ubarahalli Extn. Road, Varthur Hobli, Bangalore

Sy No. 326 & 327, Bellandur Ammanikere Village, Th
644 45577 | 99 |

Email : united.highlands@gmail.com |Web : www.unitedhighlands.in | Mobile: 63

6
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REFERENCE: Proposal document and discussions at your

office

MODEL: ARBIT®— CAPACITY - 135 KLD — Enewate Projects Pvt. Ltd.

PLANT DESIGN PARAMETERS AND UNIT PROCESSES

1. BOD and SS removal using combination of anaerobic (Up-flow A

Reactor) and aerobic processes (Bio-tower).
BOD < 10 mg/it & SS < 20 mg/lt
SS removal with PSF and ACF

o AW N

Screening by manual bar screen

SERVICES

naerobic Sludge Blanket

Disinfection with hypochlorite dosing unit for chlorination. Residual Chlorine > 1 mg/lt

1. Project management & consultancy services for planning, designing, supply, erection,

commissioning of the water reclamation plant of 135 KLD capacity using ARBIT® technology.

SCOPE

1. Preliminary Works:

2 Understanding the requirements of t

reclamation plant.

1. Site inspection along wi
the water reclamation plant in the proposed area.

.For UNITED INFHAStHUCTUHES

PARTNER

he client with regard to setting up of the ARBIT® water

th the concerned engineers to fix the strategic location and orientation of
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2. Technical assistance in the application for the Consent for Establishment (CFE) to Karnataka
State Pollution Control Board.

3. ldentification of the last manhole in the premises to tap the wastewater for the water reclamation
plant.

4. Fixing the invert levels for the inlet of the water reclamation plant.
5. Environmental and hydraulic designing of the water reclamation plant to treat wastewater to the

reuse standards specified by Karnataka State Pollution Control Board.

1L Electro-mechanical equipment:

1. Providing detailed specifications of the electro — mechanical equipment required for the operation

of the water reclamation plant.
2. Supply, erection and commissioning of electro-mechanical equipment mentioned in the bill of

quantities.

1. Supervision

1. Technical visits during the construction of the water reclamation plant (as and when required).

2. Technical visits for commissioning of water reclamation plant (as and when required).

Iv. Operation & Maintenance

1. Preparation and submission of Operation & Maintenance manuals.

‘For UNITED INFRAS BUCTURES

PARTNER
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SCOPE OF CLIENT

10.

11.

12.

13.

All com ivi : .
plete civil works according to the drawings including checkered plates, support masonries
etc.

Structural designing

Core cutting, Bore-packing, Waterproofing etc.
Providing power supply up to the STP and organic waste grinder

OHT and Pump required for pumping the treated water from treated water tank for end use for

gardening, toilet flushing etc. including plumbing

Landscaping, lighting etc.

Consumables, Labour and maintenance as per actuals for the Operation and maintenance of the
STP

All overflows and bypass systems forming part of disaster management

Odour out pipeline, and air inlet pipelines as required.

Lighting, ventilation and access arrangements in service platform.

All items including plumbing, electro-mechanical units for conveyance of sewage from collection
wells / septic tanks incase the collection wells are located outside the proposed STP location
Tank cleaning and Scaffolding arrangements during core-cutting marking.

Secured store room for all electromechanical equipment prior and during execution.

14. All other particulars specifically not mentioned in the scope of Enewate Projects Pvt. Ltd

rUl i URMES
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-

SPECIFIC ITEM LIST OF 135 KLD ARBiT® STP WITH P
TERMS AND SPECIFICATIONS

RICING INFORMATION AS PER AGREED

Quantity

SINo

Product

Raw Sewage Pump (submersible)-CRI Pumps

Sewage Submersible type along with cabling, floats, Nylon rope for lifting, non-

1(w) + 1(s)

return valves, and all related accessories etc. complete

Recirculation Pump (submersible) - CRl Pumps

Sewage Submersible type along with cabling, floats, Nylon rope for lifting, non-
return valves, and all related accessories etc. complete

1(w) + 1(s)

Transfer Pump(submersible)- CRI Pumps

Sewage Submersible type along with cabling, floats, Nylon rope for lifting, non-
return valves, and all related accessories etc. complete

1(w) + 1(s)

Filter Feed Pumps (submersible}- CRI Pumps

Sewage Submersible type along with cabling, floats, Nylon rope for lifting, non-
return valves, and all related accessories etc. complete

1(w) + 1(s)

settler Sludge Pumps (submersible)- CRI Pumps

Sewage Submersible type along with cabling, floats, Nylon rope for lifting, non-
return valves, and all related accessories etc. complete

1(w) +1(s)

PVC and UPVC Plumbing - “Astral or better

UPVC pipes SCH 40 for plumbing of approved make and of required sizes as
required at site with fittings of SCH 40 (such as tees, crosses, plugs, sockets,
elbows, reducers, unions, flanges, sleeve pieces, check nuts, shoes etc.) Standard:
ASTM D-1785 & ASTM D-2466

1lot

Control Panel for Pumps
Supply and fixing of the control panel as per approved of Single Line Diagram with
PLC along with board, door, single phase preventer, MCBs, Two 15 amps plugs,
Indicators, Ammeters, bolts, nuts, frame etc complete.

1 No

For UNITED INFRA$TRUCTURES

PARTNER
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Manual Screen (Stainless Steel)-Customized by Enewate Projects

Supplying, installing, testing and commissioning of Perforated Stainless steel
s,.creen to avoid large sized floating impurities with 55304 tubes frame work
Thickness of the SS perforated sheet 1.5mm, S5304. Perforation diameter of .15
mm.The screen is kept at inclined angle 45 degree to the horizontal. A S§ basket
of $5-316 with an attached arm of S5-304 pipe is provided for manual lifting of

the screened materials.

1 Set

Pressure Sand Filter-Advanced Composite or Pentair

Supplying, installation, testing and commissioning of FRP Pressure Sand Filter
wit|_1 30” Dia filtration of partially treated sewage water as per the technical
specification along with pressure gauges, valves, air release valve, filter stand,
drain release, activated Carbon, pebbles and gravel.

1 No

10

Activated Carbon Filter- Advanced Composites or Pentair

Supplying, installation, testing and commissioning of FRP Activated Carbon Filter

with 30” Dia for filtration of partially treated sewage water as per the technical

specification along with pressure gauges, valves, air release valve, filter stand,
drain release, activated Carbon, pebbles and gravel.

1No

11

Sodium Hypochlorite Solution Unit-Anala

1No

12

Centrifugal fans (0.5 HP)-Customized by Enewate

Poly-propelene centrifugal air fans of 180W power rating with PP air fins, external
motor with accessories to supply air including necessary bolts, electrical cable and
conduit piping from the fan up to the control panel

1No

13

Electrical cables - Copper Cab/Reputed

Supply and laying Inter unit cabling for all equipments with necessary armoured/
unarmoured cables with necessary termination lugs, glands

1 Lot

14

Cable Trays- Reputed

Supplying and fixing cable trays to run the conduit pipes from the electrical
equipments to the control panel including all necessary fittings with screws,
Anchor Fastener etc complete.

1lot

15

Bio-tower media-customized by Enewate A

require at
site

-For UNITED INFRA CTURES
J

PARTMER

11
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=

Plastic media Bio-dek Sheet For
PVC for Bio-towers - Note: T
bond the media and place i
involved for bonding the me

hire charg

m .1200 X 600 mm , Black Color, UV Stabilized Rigid
his item also include the cost of glue required to
n the required arrangement including the labour

dia and placement of media etc. including cost of
es of glue machine etc complete

16

Nozzle- Enewate Projects

Non-chocking water breaking 1" nozzles with 3"

required height setting using suitable threading a
to be installed within the Bio
droplets over the bio-tower

diameter adjustable plate for

nd checknuts. These nozzles are
-Tower of STP for effective breakage of water into

media along with necessary MTA and etc. complete

17

6 Nos

Energy Meter

1 No

18

FLOW METER- Kranti or Equivalent

1No

INSTALLATION, PROJECT MANAGEMENT, CONSULTANCY AND ALLIED SERVICES

Preliminary works

Submission of civil functional drawings for structural designing — client’s scope

Detailed specifications of electro-mechanical equipment's

Monitoring the erection & commissioning of electro-mechanical equipment's

Installation & Commissioning of ARBIT™ water reclamation plant

" Providing operation & maintenance manuals

I

INR 13,50,000 (Plus 18% GST)

In words: Rupees Thirteen Lakhs Fifty Thousand only plus applicable taxes

(Note: All taxes applicable at the time of raising the invoice shall be considered at the prevalent rates)

PAYMENT TIMELINE

SL. NO.

MILESTONE AMOUNT (RS.)

1

Material Mobilization Advance — 60 days prior to date of STP
commissioning — 60 %

Rs. 9,55,800/- inclusive of
taxes @ 18%

On arrival of electromechanical equipments at site for ‘i"ec‘-‘ﬁ“"
works (filters, biodeck, pumps, control panel.etc) - 30 %

Rs 4,77,900/- inclusive of taxes
@ 18%

Upon commissioning and test run—10 %

Rs. 1,59,300/- inclusive of
taxes @ 18%

For UNITED INFRS ST;HUC"{UHEC

'PARTNER

12
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warranty

Particulars

SINo Make Warran
ty
1 SS;VmSeergiﬁae“ﬂ oumps CRI Pumps 1 year by the manufacturer only for
; manufacturing defects. Rewinding not
- . , included
‘B;o—Tower Recirculation | CRI Pumps 1 year by the manufacturer only for
2. umps manufacturing defects. Rewinding not
included
3. Settler Feed CRI Pumps 1 year by the manufacturer only for
submersible Pumps manufacturing defects. Rewinding not
i included
4. Filter Feed pumps CRI Pumps 1 year by the manufacturer only for
manufacturing defects. Rewinding not
| included
Control Panel for pumps | Enewate Projects 1 year against manufacturing defect only
5.
Ashirvad or equivalent | 1 year by Enewate Projects Pvt. Ltd. only
6. PVC Plumbing for manufacturing defects from date of
commissioning of the STP
Mild steel - fabricated 1 years by Enewate Projects Pvt. Ltd. only
W Manual screen

for manufacturing defects from date of
commissioning of the STP

Advanced Composite

1 year only for manufacturing defects from

8. Pressure Sand or Pentair date of commissioning of the STP
Filter(FRP)
1 year only for manufacturing defects from
9. Activated Carbon Advanced Composite or | date of commissioning of the STP
Filter(FRP) Pentair
Anala or equivalent 1 year by the manufacturer only for
10. Hypochlorite solution manufacturing defects. Rewinding not
dosing unit included _
Enewate Projects Pvt. | 1 year by Enewate Projects Pvi. Lid. only
J 1 Bio-tower media Ltd..- customized for manufacturing defects from date of
' commissioning of the STP
Customized by | 1 year by the manufacturer only for
12 Centrifugal fans Enewate Projects Pvt. | manufacturing defects

Ltd.

-For UNITED INFRASTRUCTURES

PARTMNER
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JURISDICTION

All disputes subject to Bangalore Jurisdiction only

COMPANY INFORMATION

1. NAME:
2. ADDRESS:

PAN:

TAN:

CIN:

BANK ACCOUNT NUMBER:

o o & @

7. NAME OF BANK & BRANCH:

8. IFSC:

9. ENGAGEMENT TEAM HEAD:

Enewate Projects Pvt. Ltd.
No. 41, Mountain Road,

1t Block East, Jayanagar,
Bengaluru - 560011
AAFCE4251M
BLRE09923E
US0009KA2019PTC122728
50200038254124

HDFC BANK, JAYANAGAR, 3%° BLOCK BRANCH

HDFC0000261
Dr. D N Ravi Shankar Ph.D. (Env. Engg.)

‘For UNITED INFRABTRUGTURES

PARTNER

14

Scanned with CamScanner



Enewate Projects Pvt Ltd

No. 41, Mountain Road, 1% block east
Jayanagar, Bengaluru — 560011
Email: sumanth@enewate.com
Contact: 9886674268

Date: 27.01 .2023
To:

Thg Project Manager,
United Infrastructures

No.326 & 327 Thumbarahalli Extension R
Varthur Hobli, Bengaluru, GRS
Karnataka 560066.

Sub: Completion certificate and handing over of Sewage Treatment Plant of 135 KLD for United Infra
No0.326 & 327 Thumbarahalli Extension Road, Varthur Hobli Bengaluru — 560066.

Ref: STP work order Dated: 17.10.2022
Dear Sir,

Wi’_ch reference to the above, the completion certificate for Sewage Treatment Plant for
United Infra No.326 & 327 Thumbarahalli Extension Road, Varthur Hobli Bengaluru — 560066.

hereby issued, subject to the following conditions:

e The STP comprises of screening and biological treatment of anaerobic followed by aeration,
tertiary treatment comprising of pressure sand filtration along with disinfection through
chlorination is installed. The treated water will be used for gardening and flushing as per the
feasibility report.

e The STPis installed as per drawings submitted refer schedule 1.

e The STP commissioned and plant is working satisfactorily. The test run is done by our
technician Mr. Premkumar V in presence of your concerned staff.

e Reuse of the treated water shall be as per norms only.

Providing you with the best services as always.

Yours faithfully,
For Enewate Projects Pvt. Ltd

Head Operation

15
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Bangalore Electricity Supply Company Limited

et / |
<oal.: BESCOM/NC_MCPWRSA /2343668160/30-09- 2022/ //, LY s’[
NENEES N : 29AACCB1412G1Z5

Office of
Chief Engineer
BMAZ SOUTH

BESCOM

03T 2022
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MS. UNITED INFRASTRUCTURES,
SY NO 326 & 327/3 AMANI BELLANDUR KHANE VILLAGETHUBARAHALLI VARTHUR

HOBALIBANGALORE KAR IND 560037
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m@sT &< MS. UNITED INFRASTRUCTURES
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RE MAHANAGARA PALIKE

Office of the
Assistant Director of Town Planning,
Bruhath Bangalore Mahanagara Palike,
Mahadevapura, Bangalore, Dated:29/07/2022

‘*OCCUPANCY CERTIFICATFE’

Sub:-  Issue of Occupancy Certificate for Residential Apartment Building at
Survey No.326, 327/01d), 327/3(New), Khatha No.79, Municipal No.16,

Amani Bellandur Khane Village, Varthur Hobli, Ba ngalore in favour of Sri B
Sreedhar Reddy and M/s United Infrastructures, Rep by Sri R
Raghavendra Reddy and Sri G N Pattabi Ramaiah.

Ref:- 1) Your Application dated:14/06/2022.
2) Aoproval of Joint Commissioner, Mzhadevapura Dt.18/06/2022.

3) payment of Compounding Fine Rs.82,67,290=00/-
(DD No.101788, Dt.02/07/2022, State Bank of India)
4) Pplan Approved by BBMP, Mahadevapura Zone, Bangalore,
Vide On Line L.P No.BBMP/Ad.Com/MDP/0638/2019-20 Dt.01/10/2020.

*FEEE

The Building Plan was sanctioned for the Construction of Residential Apartment Building
comprising of Stilt Floor+GF+FF+SF+TF+Terrace Floors constructed on the land located at Survey
No.326, 327(0ld), 327/3(New), Khatha No.79, Municipal No.16, Amani Bellandur Khane Village,
Varthur Hobli Bangalore East Taluk with On Line LP No.BBMP/Ad.Com/MDP/0638/2019-20
Dt.01/10/2020 .

The Residentinl Apartment Building was inspected on dt.17/06/2022 with reference to the
sanctioned plan and as built drawing for the issue of Occupancy Certificate. At the time of inspection it
is observed that the Residential Apartment Building constructed comprises of Stilt Floor+GF+
FF+SF+TF+Terrace Floors only. On inspection it is also observed that there is deviations in Built up
area when compared to sanctioned Plan which is well within the regularization limits of 5% by levying
fine Which works out 19 [s5.82,67.260=00 {Rs.Eighly Two-iakh Sixiy Seven Thousand Two Aundred arnd
Ninety only). The Applicant has paid the tota! Compounding fine of Rs.82,67,290=00 vide DD No.101788,
D102/07/2022, State Bank of India. DD has been remitted to Account No.8401132000014 (CANARA

BANK) of Commissioner BBMP Vide Receipt No.RE-ifins366-TP/000036, D1.29/07/2022.

The Residentiaf Apartment Building at Property Survey No. 326, 327(0ld), 327/3(Ne
No.79, Municipal No.16, Amani Bellandur Khane Viflage,

w), Khatha

Varthur Hobli, Bangalore East Taulk,
consists of the following.

N I DT O SN .
sl Uinethar Tower, s
s - D8 LY . SRR
el s Al 4 = og.
* LS !'53’; !sl'i!‘t';ﬁh'\fr}’ﬂ =y ::Cﬁ 3
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Statement showing the Floor wise Built up Area

T ?
\ . . x } -5
i Floor Description Bu'l.t Up Axea Uses and other Details t '
l (in Sqm)
i I
| Reserved for Parking purposes, ¢
| it Floor 6150.00 STP, RWH, Lift & Staricase.
\ Ground Floor 6656.21 58 Units, Lift and Staricase. '
)
! i
| 3 |FirstFloor 6656.21 58 Units, Lift and Staricase.
t t . /“‘1
L“-l- l! Second Floor 6656.21 58 Units, Lift and Staricase.
| s
| 5 | Thid Floor 6656.21 . 58 Units, Lift and Staricase.
‘ - i FAachine 2 ; é;iar Paneis
\ 6 | Temace Floor 255.00 e en RO,
i _
v < -
ti i Total 33029.84 232 Units

i

Hence Occupancy Certificate is issued Subject to the Following Conditions:-

1. Fadility for physically Handicapped persons prescribed in schedule I {Bye -31) of building bye-laws

8.

9. The Applicant shall plant trees in the premises and maintain the Same in good conditi
. ion.

2003 shall be ensured.

The structural safety of building will be entirely at the risk and cost of Owner/ Architect/ Structural
Engineer and BBMP will not be responsible for the Structural safety.

The design of Steel, RCC Cloums, Beams etc and safety factors required to take load of the swimming
pool is certified by the Engineer / Architect engaged by the Builders / Land Lord. BBMP is not
responsible for the structrual design and strength. Any unexpected accident if any, Builder / Design

Engineer / Architect are only responsible. The Builder shall erect safety fencing around the pool and
engage a trained swimming coach.

He shall not add or alter materially, the Structure or a part of the Structure there off without specific

permission of BBMP. In the Event of the Applicant Violating, the BBMP has the right to demolish the
deviated/altered/added portion without any prior notice.

. Stilt Floor should be reserved for parking only.

. Footpath in front of the building should be maintained in good condition.

Rain water harvesting structure shalt be maintained in good condition for storage of water for non
potable purpose or recharge of ground water at all times as per building bye-

laws 2003 clause No: 32
(B). |

Since, Deviation has been dane from the sanctioned plan while constructing the by
deposit is herewith fo rfeited.

ilding; the Secy rity
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10. Owner shall
make his own :
organic and inorganic W'lst:"anﬁements to dispose the debris/ Garbage after segregating it in to
the owner himsalf to “;ns‘.) getnerated from the building. Suitable arrangements shall be made by
OI" « .
Zonal health Officer. and dump these segregated wastes in consultation with the BBMP

11. l|‘l case Of an! i
Y false lnforn‘\atian i cts, 0 pe“d ng
i , mlsrepresentation of fa [
cer tl“cate st all deemed to be CanCE"ed t - | e y

12. Arrangement lik i |
e fi i
maintalned pro erilreF extinguisher and other facilities to be provided where ever required and
and solely the 0"\: Y. “3’ any untoward incident in the building BBMP is not responsible in any way
ner will be responsible for any loss of life or damage to public property.

13. Safety to electrical i i
i :tncal installations, transformer is the entire responsibility of the owner. Any untoward
a . .
mMay cause out of electrical installations or transformer, the BBMP shall not be

responsible i i
- E‘:"‘S{b‘e in 3“V._W3V- The builder shall obtain safety certified from BESCOM regarding safe
_ Instaliation of electrical system before occupying the building.

14.0F i i i
4.f information / document furnished by applicant is false, the Occupancy Certificate issued will be
cancelled and appropriate action will be initiated as per law.

On default of the above conditions the Occupancy certificate issued will be withdrawn without any
prior natice.

) P

SRR,
Mahatﬁ% 2 Mﬁﬂ&pﬁxra,
Bangangrears.

To,

Sri B Sreedhar Reddy &

M/s United Infrastructures,

Rep by Sri R Raghavendra Reddy &
Sri G N Pattabi Ramaiah

Khatha No.79, Municipal No.16,
Survey No.326, 327(Old), 32773 (New),
Amani Bellandur Khane Village,
Varthur Hobli,

Bangalore.
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2 DS° aﬁ‘oﬁdmcb abmaidd 09T
JFe0DT ades-ais!d.) I8 adreead, Sadeszd Seab, BorieRed.

50338: eamaoa/aba!/amiae/ae‘.&IGSSM9-20/22-23

‘Teesve I3’

3;3:&330;:%& D@orc moes ahadezldzd Joobd
ey, wand ddoded o MmEhd IJE

BTR0T: 30/06/2022

:; 326, 327(x9), 32713 (an,,a,:) 3 gdedd wose Hoss, 79
36328m5€ o6 g@dej QQEADIB Residential Apartment

m)geal:—‘\)

Bx203: 01/10/2020

K&K FK

aioeooai A oi)z?

1) Penalty for area Exceeding sanction area

2) Ground Rent for area Exceeding Sanctioned area

3) 18%GST
5) Scrutiny Fee
6) Road Cutting Charge

3, wsead OT0T: 14/06!2022
2) de Seledod On Line LP No.BBMP/Ad. Com/MDP/0638/2019-20

Bo2oHOEO3 evdearsdy oD Be
DI Ve Jo0oy e 89‘6?0!3 Boeyrigah, DodsTen TRBIT.

ocd TpemoRbPs TP

. Rs. 7991500
- Rs. 65385
_ Rs. 11770
- Rs. 148635
_ Rs. 30000

20000

- Rs.

7) Copies
ey 3R Rs. 82,67,290=00
issi BBMP” A/c ADTP, Mahadevapura zone

8 &.6.003, “The Commissioner;

2reess SR3
e BReSIT.

330 23=eH IB B2 gejedr] o8

gaort,

frastructures
havendra ReddY-

Sri Sreedhar Reddy.
Survey No. 327(Old) 327/3 (New),

Khatha No-. 79 Mumcnpal No.1
Amani Bellandur Khane VIlIage,

Bangalore.

1

JpeodbT a’:dee-é-’dJ aiﬁd alnead
ab.aio.ab.--a. Dade3=0
Borgedd.

T —
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Bruhat Bengaluru Mahanagara Palike
Office of Assistant Director Town Planning Mahadevapura Zone

Recelpt |
(General Purpose)
[para 22(1)]
< ddo366 Assistant Director Town Planning
Receipt Number : RE-ifms366-TP / 000036 DDO Mahadevapura Zone
ReceiptDate  :29-Jul-2022 Ward : 149 Varthuru

' . Credited : Canara Bank, Bangalore City Corpn. E.C. (Cor)
Reference  BBMPIA.ComMOPI063201, (CNRB008401) - 8401132000014 (TP)

Received the sum of Rs. 8267290.00 (Eighty Two Lakh Sixly Seven Thousand Two Hundred Ninety ) from
Sri/Smt B Sreedhar Reddy and M/s United Infrastructures, Rep by Sri R Raghavendra Reddy and Sri G N Pattabi
Ramaiah

Khatha No.78, Survey No.326, 327(old), 327/3 (New), Municipal No.16 ,Amani Bellandur Khane Village, Bangalore
.(Occupancy Certificate)
Bengaluru

towards the following -

Sl No [Name Misc. Amount Remarks
1 R0110 Compounding Fee 8267290.00
Amount received as :
SINe ([Type Bank Chg/DD No. |Chq/DD Dt. |Amount
1 DD State Bank Of India 101788 02-Jul-2022 |8267290.00
for Bruhat Bengaluru Mahanagara Palike
Assistant Director Town Planning
Mahadevapura Zone
38
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Tax Invoige

g projects Private Limited

\
\.
\

Company's Bank Details

at .
gat i po U P2 oo
N9~ jocK gast ' EN . Dated
B ore EWATE/ -
eﬂ"ﬁﬁ%m: JOAAFCE4251M1ZB Delivery Not 122122-23  23-Dec-2022
65 5 Name . Karnataka, Code : 29 8 Mode/Terms of Payment
gt gDoog|<A2019PTC1 22728 Upon Arrival of M ;
o' b7 ccounts@enewate.com Supplier's Ref rrival of Material
gMa ENEW ATEI1.22 Other Reference(s)
puye’ Buyer's 0 L2y 0ot WO
nited |nfrastructures STP Wor'g;r No. Dated
36& 327 Thumbarahalli Extension Road Despatch D URDER, - 47-0ct2022
anhur Hobli Bengaluru ch DocumentNo.  Delivery Note Date
GsTlNIUlN . 29AAGFU1007R1ZQ Des
galeName Karnataka, Code : 29 . Destination
Terms of Delivery
AS PER WO TERMS
S\" ; Wpar{ICLErS . B TPy D - :__::—”f;—//—*;-
ol HSN/SAC | Quantity Rate  per ~ Amount
Electro Mechani i T e - (R Py
12 nical Equipment 8421 : I 4,05,000.00
: Output - CGST \ glo | 36450.00
| Output - SGST 5‘ | 91% 36,450.00
?, | L
| | .
| | <l
| | |
o I T B
H_~~_/4~W.,ﬁ/ff-@i,,%L,dg T lR47790000
| Amount Chargeable (in words) E.&OE
|INR Four Lakh Seventy Seven Thousand NineHundredOnly B
1 T HSNISAC " Taxable Central Tax ~_ StateTax T Total
\ | Value Rate | Amount | Rate " Amount | Tax Amount |
| -///T’ Dt I R
i e 40500000 | 9%| 3645000 [ 9% 3645000 | 728900.00
8421 e _ | 7290009 ,
| -~ /Igt,all _‘LPEML 3645000 | | 3645000 | 72,900.00 |
. — ] — 1
l".Tax Amount (in words) © INR Seventy Two Thousand Nine Hundred Only

\ Bank Name - HDFC Bank Ltd
Alc No. - 50200038254124
, . AAFCE4251M .
\ Company's PAN - AAl rBranch &IFS S:ode . Jayanagar 3rd Block & HDFC0000261
: ey . : " —

\3323::33@ that this invoice shows the actual price of fﬁ:&m :‘; for Enewa}ToleCES Private Limited

the goods described and that all particulars are true ""«*:N.a:a* }Q‘/

\and correct./i_//,/,/—/ — . Authorised Signatory

B ter Generated Invoice )

Thisis @ Compu
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BEFORE NATIONAL

GREEN TRIBUNAL

SOUTHERN ZONE,
CHENNALI.

O.A. 145 of 2022

Paramesh V. Bengalore
...Applicant
-Vs-
The Deputy Commissioner

...Respondents

ADDITIONAL INSPECTION REPORT
FILED ON BEHALF OF THE 3f° TO
5™ RESPONDENT

M.R.GOKUL KRISHNAN
Standing Counsel for
Karnataka State Pollution Control
Board (KSPCB)

COUNSEL FOR THE RESPONDENT
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